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: CAPITAL OPTIONS LTD.

A SEBI Registered Merchant Banking Company

Post-Open Offer Report  under Regulat ion 27 (7) of SEBI (Substant ial  Acquisi t ion of
Shares and Takeovers) Regulat ions, 2O11

POST OPEN OFFER REPORT
rN RESPECT OF OPEN OFFER MADE BY MR. ATUL KUMAR MTSHRA ("ACQUTRER") TO

ACQUTRE SHARES OF JMG CORPORATTON LIMTTED

A. Names of the part ies involved

B. Detai ls of the offer
The of fer  is  a  mandatory of fer  and was made by the Acqui rer  pursuant  to  Regulat ions 3(1)
and 4 of  the Secur i t ies and Exchange Board of  Ind ia (Substant ia l  Acquis i t ion of  Shares and
Takeovers) Regulations, 2017 and subsequent amendments thereof ("SEBI (SAST)
Regulat ions") ,  for  substant ia l  acquis i t ion of  Equi ty  Shares and Vot ing Rights  accompanied by
acquis i t ion of  contro l  over  the Target  Company.

. '  Whether condit ional offer: No

. Whether volr intary offer: No

. Whether competing offer: No

c. Actav Schedu le
Activity Due dates as

specified
in the SAST
Regulations

Actual Dates

1 . Date of the public announcement (PA) Saturday, September
29.2012

Saturday, September
29.2072

2 . Date of oubl icat ion of the Detai led
Publ ic Statement (DPS)

Saturday, October 06,
2012

Saturday, October 06,
2012

3 . Date of fil ing of draft letter of offer
(LOF) with SEBI

Friday, October 12,
2072

Friday, October 12,
2072

4 . Date of sending a copy of the draft LOF
to the TC and the concerned stock
exchanqes (SE)

Friday, October 12,
20L2

Friday, October 12,
20t2

5 . Date of receipt of SEBI comments Friday, November 1b,
2012

Thursday, November
20,20L2

A Date of disoatch of LOF to the
shareholders@
ffi

Monday, December 03,
2012

Friday, November 30,
2012

7 . Dates of price revisions / offer
revisions (i f  anv)

Tuesday, December 04,
2012

Not Applicable

B . Date of publication of recommendation
bv the indeoendent directors of the

Thursday, December
06,2012

Wednesday, November
28.20L2

4
{ ,
- l

,d
-1

o
i

REGISTERED & HEAD OFFICE :
8-206,  Okhla lndustr ia l  Area,  Phase-| ,  New Delhi  -  110020 lNDlA,
Phone :+91-11-4077 700O. Fax :+91-11-4077 7069
E-mail : delhi@sobhagyacap com, sobhagyacap@gmail com
Website : www sobhagyacapital com

1 . Tarqet Comoanv (TC) JMG Corporat ion L imi ted
2 . Acqui rer Mr.  Atu l  Kumar Mishra
? Persons acting in concert with

Acqui rers  (PAC(s))
Not Applicable (There were no Persons acting
in concert with Acouirer)

4 . Manager to the Open Offer Sobhagya Cap i ta l  Opt ions  L imi ted

5 . Reqistrar to the Ooen Offer Indus Portfol io Private Limited
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Date of issuing the offer opening
adveft isement

Friday, December 07,
2072

Thursday, December
05 ,2012

1 0 , Date of commencement of the
tenderinq period

Monday, December 10,
20t2

Monday, December 10,
2072

1 1 . Date of expiry of the tendering period Friday, December 21,
2012

Friday, December 21,
2072

12. Date of making payments to
shareholders / return of rejected
shares

Monday, January 07,
20r3

Wednesday, January
02 ,2073

Note: There were no delays on part of the Acquirer beyond the due dates specified in
the SAST Regulations, 2077.

D. Detai ls of the payment consideration in the open offer
(Value in Rs. Lakhs,

E. Detai ls of  market pr ice of the shares of TC
1. Name of the Stock Exchange where the shares of TC have been most frequent ly traded

dur ing  12  ca lendar  months  per iod  pr io r  to  PA,  and the  vo lume o f  t rad ing  re la t i ve  to  the  to ta l
ou ts tand ing  shares  o f  the  TC

The Equ i ty  shares  o f  the  Target  Company are  cur ren t ly  l i s ted  on  the  BSE L imi ted  ( "BSE")
and the  De lh i  S tock  Exchange L imi ted  ( "DSE") .
The Equ i ty  shareS o f  the  Target  Company have been most  f requent ly  t raded on  BSE,

The tota l  t rad ing turnover  in  the Equi ty  Shares of  the Target  Company on BSE based on
trading vo lume dur ing the twelve ca lendar  months pr ior  to  the month of  Publ ic

st 31, 2072) is as under:

ex where mentioned
Sl .  No. Item Details

1 . Offer Price for ful ly paid shares of TC (In Rupees) Rs.  3.05 per  equi ty  share

2 . Offer Price for part ly paid shares of TC, i f  any Not  Appl icable

? Offer Size (no. of shares x offer price per share) 157.O74

4 Mode of payment of consideration (cash or
shares or  secured l is ted debt  inst ruments or
conver t ib le  debt  secur i t ies or  combinat ion)

Cash

5 . I f  mode of  payment  is  o ther  than cash,  i .e .  through shares /  debt  or
convert ibles:
Detai ls of offered security
.  Nature of  the secur i ty  (shares or  debt  or
conver t ib les)

.  Name of  the company whose secur i t ies have been
offered

. Salient features of the securitv

Not  App l icab le

Swap Rat io  ( ra t io  ind icat ing the number of
securit ies of the offeree company vis-d-vis shares of
TC)

Not  App l icab le
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Name o f  the  Stock
Exchange

Total Volume of Equity
Shares traded during the

Twelve months pi ior to the
month of PA

Total  No. of Equity
Shares l isted

Total Trading
Turnover (as o/o of
total Equity Shares

listed)
BSE 4,r3,700 1 , 6 1 , 8 0 , 5 4 3 2.560/o

Sou rce : www. bsei nd ia. com

2.  Deta i l s  o f  Marke t  Pr ice  o f  the  shares  o f  Target  Company on  BSE:

3 .  The de ta i l s  o f  marke t  p r ices  o f  the  TC as  t raded on  BSE,  on  the  da tes  spec i f ied  by  SEBI  in  i t s

Observa t ion  Le t te r  no .  CFD/DCR/AK/25889/2012 da ted  November  20 ,20L2 are  as  under :

* The weeks in which there was not even a trade made have been excluded from the calculations.

sr.
N o .

Part icu lars Date Opening
Price
(Rs.  per
share)

Clos ing
Price
(Rs.  per
share)

1  t rad ing  day  pr io r  to  the  PA
I  ^ t ^
u d L e

Wednesday,  September  72 ,
20L2

3 . 0 0 3 . 0 0

2 . On the  da te  o f  PA Saturday,  September 29,
20L2

No t rad ing N o  t r a d i n g

On the  da te  o f  commencement
o f  the  tender inq  per iod .

Monday,  December  LO,  2072 2 . 9 r 2 . 9 L

4 . On the date of  expi ry  of  the
tender inq per iod

Fr iday,  December 2t ,  2072 3 . 6 7 3 . 6 7

5 . 10 days after the last date of
the  tender inq  per iod .

Monday, December 31, 2072 4 . 6 7 4 . 6 7

6 . Average marke t  p r ice  dur ing
the tendering period (viz,
Average of the'volume
weighted market prices for all
the davs)

Monday, December lO, 2072

to

Fridav, December 27, 2072

3 . 0 8 3 , 0 8

sr.
N o .

Part icu lars Date Opening
Price
(Rs. per
share)

Clos ing
Price
(Rs. per
share)

1 . As on the  da te  o f  Pub l ic
Announcement

Saturday,  September 29,
2072

No t rad ing N o  t r a d i n g

2 . As on the  da te  o f  Deta i led
Pub l ic  S ta tement

Saturday, October 06, 20L2 No t rad ing No t rad ing

As on  Of fe r  Open ing  da te Mondav,  December 10,  2Ol2 2 . 9 L 2 . 9 7

T̂ . As on Offer closing date Fridav, December 2I, 2072 3 . 6 7 3 . 6 7

5 . The average o f  the  week lY  h igh
and low o f  the  c los ing  Pr ices  o f
the  shares  dur ing  the  Per iod
f rom the  da te  o f  PA t i l l  c losure
of the offer

Saturday,  September 29,
2012

to

Fr idav,  December 21,  2072

2.84x
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F. Detai ls of escrow arrangements

1.  Deta i ls  o f  creat ion of  Escrow account ,  as under

REGISTERED & HEAD OFFICE :  
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Date(s) of
creation

Amount (Rs Lakhs) Form of escrow account (Cash
or  Bank guarantee (BG) or
Securit ies). (In case escrow
consists of BG or securit ies, at
least 1 o/o consideration is to be
deposi ted in  cash;  the same may
be indicated separatelv. )

Escrow
accou nt

Wednesday,
O c t o b e r  0 3 , 2 0 1 2

Escrow
accou nt
Fund inq

Thursday,
October  04,  2OI2

40 .00 Cash

2. For such part of escrow account, which is in the form of cash, give fol lowing detai ls :

i .  Name of  the Scheduled Commerc ia l  Bank where cash is  deposi ted:  Punjab Nat ional
Bank, Capital Market Services Branch, 5 Sansad Marg, New Delhi.

i i .  Ind icate when,  how and for  what  purpose the amount  deposi ted in  escrow account  was
.  re leased.  as,under :

*Apart from closure

3. For such part of Escrow which consists of Bank Guarantee (BG) / Deposit of Securit ies, the
de ta i l s  a re  as  under :

For  Bank Guarantee

Release of escrow account
Date Amount (Rs Lakhs)

PurDose
Transfer to Special Escrow
Account .  i f  anv

Wednesday,  December 26,
2072

Rs .  1 ,205

Amount  re leased to Acoui rer
.  Upon wi thdrawal  o f  Of fer
.  Any other  purpose ( to  be

c lear ly  speci f ied)x
. Other entit ies on forfeiture

Not  App l icab le Not  App l icab le

Name o f
B a n k

Amount  of
Bank
Guarantee

Date of
creation/
revalidation of
q uarantee

Validity period
of  Bank
Guarantee

Dateof
Release if
appl icable

Purpose of
release

Not Appl icable

K I

'
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N a m e  o f
c o m p a n y
wnose
secu r i ty is
deposited

Type of
secu r i ty

Va lue  o f
secu r i t ies as
on da te  o f
creat ion
of escrow
account

M a r g i n
considered
w h i l e
depos i t ing  the
secu r i t ies

Date of
Release if
app l i cab le

Pu rpose
of release

Not Appl icable
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^=:. CAPITAL OPTIONS LTD.
A SEBI Regrstered Merchant Banking Company

For Securit ies

G. Detai ls of to offe

x Diluted share capital includes proposed preferential al lotment of 36,19,457 shares that was
approved by the Board of Directors at their meeting held on September 29, 2072 and approved
by the Shareholders of the Target Company by way of Postal Ballot.
*x  Al l  the shares of  the TC are fu l ly  pa id-up.  There are no outs tanding par t ly  pa id up shares,
shareswjl[d ifferentia I voti ng rig hts, r category, as applicable.

thres e r
Shares proposed
to be
Acqui red

Shares
tendered.
* *

Response
level ( no
of
t imes)

Shares
accepted.* *

Shares rejected

No o/o to
total
d i lu ted
share
capi ta l
of
TCx

No o/o

w.r , t
(A)

( c ) / ( A ) No. o/o

w . r . t '
( c )

N o =
( c ) -
(E )

Reasons

A . B . C . D . E . F . G . H . I
51 ,48 i  000 26o/o 42,900 0 . 8 3 % 0 . 0 1 39,500 92.O7o/o 3,4OO 1 , Witness

Co lumn in
Tra nsfer
Deed left
b lank .
Certi f icate
Su r render
ed for
Demat
Stamp.
Without
second
holder
name and
s r g  n ,
Share
Certificate
not
su rrende r
ed

2 .

3 .

4 .
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^:, CAPITAL OPTIONS LTD.
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H. Payment of Consideration

Due date for  pay ing
considerat ion to
shareholders whose shares
have been accepted

Actual date of payment of
consideration

Reasons for delay beyond
the  due da te

Monday,  January  07 ,  2073 Wednesday,  January 02,
20t2

Not  App l icab le

. Detai ls of  special  escrow account where i t  has been created for the purpose of payment
to  shareho lders :

-  Name o f  Spec ia l  Escrow Account :  AKM-JMG OPEN OFFER SPECIAL ESCROW ACCOUNT
- Special  Escrow Account Number: 4552002100000805
-  Date  o f  Creat ion :  Saturday ,  December  22 ,  2072
- Date of Transfer of Fund from Escrow Account to Special  Escrow Account:  Wednesday,

D e c e m b e r  2 6 ,  2 O I 2
- Amount transferred from Escrow Account to Special  Escrow Account:  Rs. 1,20,475.00

Name o f  the  concerned Bank:  Pun jab  Nat iona l  Bank ,  Cap i ta l  Marke t  Serv ices  Branch,  5
Sansad Marg ,  New De lh i .
Deta i l s  o f  the  manner  in  wh ich  cons idera t ion  (where  cons idera t ion  has  been pa id  in  cash) ,
has  been pa id  to  shareho lders  whose shares  have been accepted  are  as  under :

I .  Pre and post offer shareholding of the Acquire in TC

* The percentages are calculated on the expanded paid up capital of the Target Company after
taking into account the capital base after the proposed preferential al lotment of 36,L9,457
shares that  was approved by the Board of  Di rectors at  the i r  meet ing held on September 29,

Target Company by way of Postal Ballot.

Mode of  pay ing the
Considerat ion

No.  of
Shareholders

Amount of
Considerat ion (Rs lakhs)

Phvs ica l  mode 26 0 . 6 1 9
Elec t ron ic  mode (NEFT/ECS/
d i rec t  t rans fer ,  e tc . )

43 0 , 5 8 6

sr.
No. Sharehold ing of  Acqui rer No of shares

olo ol total share
capital of TC as on

closure of tendering
Per iodx

I . Shareholdinq before PA 30,08,000 t5.t90/o
2 . Shares  acqu i red  by  way o f  an

aoreement .  i f  aoo l i cab le
37,54 ,O13 LB.960/o

Shares acquired after the PA but
before 3 business days pr ior to
commencement  o f  tender ing  per iod ,
Through marke t  purchases
-Through negot iated deals/  of f  market
d e a l s

Not  App l icab le Not  App l icab le

4 . Shares acqui red in  the open of fer 39 ,500 0.20o/o
5 . Shares acqui red dur ing exempted 21-

dav oer iod af ter  o f fer  ( i f  appl icable)
Not  App l icab le Not  App l icab le

6 Post -  of fer shareholdi 8 4 , 8 0 , 1 8 1 " 42.83o/o

MUMBAI :306, 'Sh ivSmr i t i ' ,49ADrAnn leBasentRoad,Wor l r  N4umbai  -400018 lNDlA Phone +91-22-6610 1966,E-mai l  :mumbai@sobhagyacapcom,sobhagyacap@gmai l  com
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# After taking into consideration 16,78,668 Equity Shares to be allotted to Acquirer pursuant to
the proposed preferential atlotment of 36,19,457 shares that was approved by the Board of
Directors at their meeting hetd on September 29, 2012 and approved by the Shareholders of the
Target Company by way of Postal Ballot.

J. Further detai ls regarding the acquisit ions mentioned at points 3, 4 & 5 of the above
table are as under :

K. pre and post offer shareholding Pattern of the Target company:

* The percentages are calculated on the expanded paid up capital of the Target Company after

taking into account the capital base after the proposed preferential allotment of 36,19,457

shares that was approved by the Board of Directors at their meetlng held on September 29,

2012 and approved by the Shareholders of the Target Company by way of Postal Ballot.

# After taking into consideration 16,78,668 Equity Shares to be allotted to Acquirer pursuant to

the proposeJ preferentiat atlotment of 36,79,457 shares that was approved by the Board of

Directors at their meeting held on September 29, 2012 and approved by the Shareholders of the

Target Company by way of Postal Ballot'

$ After taking into consideration 1940789 Equity Shares to be allotted to the members of the

Pubtic pursuant to the praposed pre allotment of 36,79,457 shares that was approved by

1 Name(s)  o f  the  en t i t y  who acqu i red  the  shares Atul  Kumar Mishra
2 Whether  d isc losure  about  the  above en t i t y (s )  was  g iven

in  the  LOF as  e i ther  Acqu i re r  o r  PAC.
Yes

3 No o f  shares  acqu i red  Per  en t i tY 39 ,500
4 Purchase Dr ice  Per  share 3 . 0 5
5 Mode o f  acqu is i t ion

Cash (shares  acqu i red  in  the
Ooen Offer)

6

Date of  acquis i t ion

The f ina l  paYment
cons idera t ion  fo r  the  same has
been made on January  02 ,
2 0 1 3 .

However,  as on the date of
this report ,  the same have not
been transferred in the name
of  the  Acqu i re r .  He is  in  the
process of gett ing the same
t rans fer red  in  h is  name.

Name o f  the  Se l le r  in  case ident i f iab le Not  Aoo l icab le

Shareho ld inq  in  a  TC

Class of entit ies Pre-Offer Post Offer actual )
No . o/o* No. o/o*

1 . Acq u ire r 3008000 15.19o lo 8 4 , 8 0 , 1 8 1 " 42.83o/o

2 . Erstwhile Promoters (Persons
who cease to be Promoters
oursuant to the Offer)

3754013 1B.960lo

Cont inu inq Promoters 0 0

4 . Sel lers  i f  not  in  1 and 2 0 0

5 . Other  Pub l ic  Shareho lders 9418530 47.570/o 1  1 3 1 9 8 1 9 + 57 . !7o /o
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the Board of Directors at their meeting held on September 29,2012 and approved by the
Shareholders of the Target Company by way of postal Baltot.

L .  Deta i l s  o f  Pub l ic  Shareho ld ing  in  the  Target  Company:

* The number and percentages are calculated on the expanded paid up capital of the Target
Company after taking into account the capital base after the proposed preferentiat allotmeni of
36,19,457 shares that was approved by the Board of Directors at their meeting hetd on
September 29, 2012 and approved by the Shareholders of the Target Company by way.of postal
Ballot.

# After taking into consideration 1940789 Equity Shares to be atlotted to the members of the
Public pursuant to the proposed preferential allotment of 36,79,457 shares that was approved by
the Board of Directors at their meetinq held on September 29, 2012 and approved by ihe
Shareholders of the iarget Company-Oy *uy of postal Baltot.

M.  Other  re levant  in format ion,  i f  any:  None

Signature of Manager to the Offer

a Cap i ta l  Opt

D a t e :  J a n u a r y  0 5 , 2 0 1 3
P lace :  New De lh i

sr.
No. Particular No of shares*

o/o of total share
caoital  of  TC *

1 I nd i ca te  the  m in imum pub l i c
sharehold ing the TC is  requi red to
mainta in for  cont inuous l is t inq

4950000 25o/o

2 . Ind icate the actual  publ ic  sharehold ing
ir+imum

fu in
iven

i++he+eF.

1 1 3 1 9 8 1 9 " 57.77o/o
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